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. ¥ THE CENTRAL ADMIN STRLTIVE TRIBUVAL: HYDEREZB/T BENCH: AT
) HYDERLBLD .

CP.47/95 in DA, 1132/934CP.88/951n '
C.2.NC, 1028/93. - DATE OFr JUDGMENT: 14=12=85,

¥
BETVEEN:
1. G. Mohan Prasad : ’ "
2. M, Aravindu
3. M. Anji Reddy : .e Applicants in
’ : . ce, 4?/951n GA 1132/93.

Te SeMs Pearan ’ ' .o Applxcant in
' cp;aa/ggin 0A,1028/93.

AND

1. Shri H VeBhaskar Rae,
The Chief General Manager,
Telecemmunication,AP Circle, 7
Hy der abad. ' t

2. Shri R.K. Thakkar,
The Dirscter General end Chairman, 4

Telscem Cemmissisn, New Delhi. .. Respondants. in
: | cP. 47/951& DA.1132/93.

2. Sri R.K,Takkar,Secratary,
"Min, of Cemuaunications,
Gevt.of India, Naw Delhi,

2. Sri-R. K. Takk.r, Ch‘i;’maﬂ’ |
. Telmscom Board, Sanchar Bhawvan, -
p New Dalhi, ' .

-3--3ri-Audh, Prakash, Nirecror, Psnarnl(TE), e
A~ Min.af cam@ﬁﬂématians.ﬂeptentﬁialacem .
Samcnardahavan’Nau«OQIhz. i
(:i:—Sri ﬂ,ﬂ.ﬁhaskara_ﬂao Chief" Peneral\%anagar, '
~Teozcom,APCiFcla,Dodrsuhchar BQEngﬁHyd. sspondents in P.82/95"
Counsal Por tha Applicants : Mr, Uonmatcsuara Ra ®lin '0A.1028/93.
ff{ﬂrqu , in beth the @Ps. _
\\Eﬁﬂﬁﬂ91'f°r the Respondents: Mr. NV.Ramana, A dl.CGSChbhath the DAs,.
HON-BLE SHRI JUSTICE V.NEELZDRI RAQ, VICE CHATRMAN

HON'BLE SHRI R.RLNG/RAJEN, MEMEER {(ADMM.)




CP 47 in 0A 1132/93

&
CP 88/95 in OA 1028/93, Dt, of Order:14-12-95,
(Order passed by Hon'ble Justice Shri V.Neelladri Rao,
Vice=Chairman) . ‘
| as -
Thasé)tuo contempt pevitions are ciosed/by letter
No.,TA/CL/S5-4/94 dt,13-12=95, the apﬁlicants werel informed

that the orders therein will be impﬂamented sub ject to the

put come of tha SLPs already filed in theSupreme Court of

India/éﬁ&-SLPs proposed to be Filed347

(R.RANGARAJAN) (ViNEELADRI HAQ)
Member (A) Vice=Chairman
. } .'},q

Dated: 14th Jecembaer;, 1995,
Dictated in Open Court,

‘ A= p16. |
avl/ Deputy Registrar(dF) CC
To _
1. Sri M.V.Bhaskar Rao, Chief General Manager,

2.
3.
4.
Se
6.

73
Be

pvm.

Telecommunication, A.P.Circle, Hydérabad

Sri R.K.Thakkar, Director General and Chairman,
Telecom Commission, New Delhi.

Sri R.K.Takkar, Secretary, Ministry of Communications,
Govt.of India, New Delhi. i

Sri Budh Prakash, Director General (TE)
Ministry of Communications, Iept.of Telecom,
Samchar Bhavan, New Delhi,

One copy to Mr. K.Venkateswara Rao, Advocate, CAT.Hyd.
One copy to Mr,N.V.Ramana, Addl.CGSC,CAT,Hyd,

One copy to Library, CAT.Hyd.

One spare cCoOpY. . }




